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(iii) Delivery of ~ ttilisers upto Block 

Headquarters on Government 
account all over the country ha 
be n ensured. 

(iv) The distribution margin to the, 
distributing agencies was increased 
by about 22% w. e. f. 15.8'81, 
Thi bas been further increased 
w. e. f. 20.5.1983. 

(v) The quantum of short term Joans 
to the States for pUl"chase and 
distribution of inputs, including 
fertilisefS has deen raised from 
Rs. 136 crore in 1979.80 to Rs. 
200 crores in 1980-81 as also 
1981~82. and to Rs 250 crOTes in 
1982~83. 

(vi) Sub idy on Phosphatic and 
Potassic fertili sers to the small 
and marginal farmers is made 
available on the rate of 25?~ and 
33!'Yo respectively and to 
Tribal farmer (lU50% under 
1 otegra ted RUTa I Development 
Programme' 

(vji) In order to en ure easy availablity 
of fertiJi er ncar the Consuming 
Centres, the number of Sale 
Points were raised from 1.11 
lakh on 30.11.1981 to 1.33 lakhs 
on 31.3.1983. 

(viii) The Price of all varieties of 
fertili er have been reduced by 
7!% with effect from 29.6.1983. 

(ix) Favourable cost·benefit ratio has 
been ensured by increasing the 
support prices of crops to reflect 
the increase in fertiliser prices. 
Wherea in 1982~83 4.19 Kg. of 
paddy were needed to buy one Kg. 
of nitrogen nutrient, at pre ent 
only 3.54 Kg will be needed a 
a result of reduction in price of 

fertilisers with effect from 29-6-1983 
and enhancemept of the support 

price of paddy. 
(x) A scheme at a cost of Rs. 250 

crores has been sanctioned to 
assist the small and marsinaJ 
farmers, of which distribution of 
fertiJiscr miniki ts constitutes on 
important coltJponent. 

(xi) It has been decided to sell over 
two year old stock of Fel to the 
farmers on a 10% rebate. This 
would be in addition to 71% 
reduction in prices of aU varieties 
of fertiliser allowed by the 
Government on 29.6.1983. 

Adulteration of TalJow with VanaipatJ 

920. SHRI B. V. DESAI: 
SHRI ASHFAQ HUSAIN: 

Will the Minister of FOOD AND 
CIVIL SUPPLIES be pleased to state: 

(a) whether analysis of sample 
taken from Vanaspati factories did not 
show adulteration of animal tallow with 
vanaspati ; 

(b) whether jnvestiiation~ had shown 
that no adultera tion of beef taJlow had 
taken place at production stage; 

(c) Whether invcstiaations have found 
unscrupulous traders to b the culprits; 

(d) if 0, whether in view of the 
recent beef ta)Jow scandal Government 
were keeping a constant vigil over the 
quality of vanaspati and have geared up 
efforts to ensure that provisions of the 
control orders wt!re fuUy complied 
with; and 

(e) What action i proposed to be 
taken against those traders who have 
been found gniJty and how many of such 
traders have been so far arrested and 
action taken against them? 

THE MINISTER OF STATE OF 
THE MINISTRY OF FOOD AND CIVIL 

SUPPLIES : (a) and (b) No adulteration 
has been found in any of the samples 
drawn and anaJysed from the various-
manufacturing units of vanaspati. 

(c) The Government of Punja.b had' 
reported that two samples of vanaspati 
taken from traders were found to ha . 
contained animal tallow J 

(d) Ye!, Sir' 

(e) Prosecution in two ca ~s tif trader f • 

where samples of vanaspati were found 
to have contained animal tallow, hay 
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been launched by the concerned State 
Government. 

Emb zzlemcnt In irector te Of 
Agr'culture A & A mini tr tion 

921. SHRI BABURAO PRANJPE : 
Will the Mini ter of AGRICULTURE 
be pleased to State : 

(a) Whether enquiry has been made 
regarding cases of embezzlement . in the 
Directorate of Agriculture under the 
Aodamaos and Nicobar ACJministration; 
and 

(b) if so, the detail of the finding 
d the action taken thereon ? 

THE MINISTER OF STATE OF 
TFlE MINISTRY OF AGRJCUL TURE 
(SHRI YOGENDRA MAKWANA): 
(a) Yes , Sir. 

(b) So far, 8 Cases af embezzlement 
involving an amount of Rs. 66,528. 
15 (amount yet t be ascertained in one 
case) have b en detected between 
1.8.1979 and 25.3.1983. Necessary 
aetion, under the Rules ha been initiated 
again t the delinquent officials. In 
additon, two more ca es of alleged 
embezzlement are under investigation. 

Crop Insurance Scheme In States 

922. SHRI NAVIN RAVANI: Will 
the Minister of AGRICULTURE be 
pleased to State : 

(a) Whether all the State have 
introduced the crop insurance scheme 
against natural calamity: 

(c) whether Central Government are 
considering. to i su directives to al1 the 
States to introduee the crop insurance 
scheme against nalural calamity for the 
afeguard of poor peasants? . 

THE MINISTER FOR AGRICUL-
TURE (RAO BI NDRA Sl G H) : 

(a) and (b) El ven State Governments 
namely; Andhra Pead sh Bihar, Haryana 
Himachal Pradesh, Karnataka, Madhya 
Pradesh, Mahara htra, Ori sa, Tamj), 

adu, Uttar Prad h and West Bengal 
have 0 far introduced the Pilot Crop 
Insurane Scheme in their respective area . 

(c) The Government of India had 
written to all the State Governments in 
1979 to adopt the scheme of Pilot Crop 
Insurance. A National Work hop on 
Crop Insurance wa held in New Delhi 
in February, 1982 in which the State 
Governments which have nOl so far 
adopted the s heme were impressed 
upon to take up the scheme in their 
areas. 

Expenditure On Agriculture In State 

923. SHRI SATYASADHAN 
CHAKRABORTY: Will the Minister 
of AGRICULTURE be pleased to State 
the development expenditure incurred 
by the States on agricultue during the 
last 5 years, State-wise? 

THE MINISTER OF STATE IN 
THE MINiSTRY OF AGRICULTURE 
(SHRI ARIF MOHAMMAD KHAN): 
A tatement Showing the State-wise 
d velopment expenditure/outlay on 

(b) if not, the names of the States agriculture during the last five years is 
which have introduced the soheme; and enclosed. 

Statement 
Del'e/opmen t Expenditure/Outlay On AgrIculture During 1979-80 To 1983-84 In 

Different States. 
(Rs. in lakhs) 

-
State 1979-80 1980-81 1981-82 1982-83 1983-84 

Actual Aetnal Actual Revised Approved 
Expen- Expen- Expen· Approved Outlay. 
diture diture dilure Outlay 

2 3 4 S 6 

A~d ra Pradesh 4441 5141 6911 7872 9755 
Asam 3127 3509 4685 5371 6318 




